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Sh. Kailash Kumar, General Secretary in person representing the Petitioner
Union IEL Supervisor Association. Sh. Sudeep Harkauli alongwith Sh. Gagan

Mehta, Advocates for respondents.

In the present matter the argument on maintainability of the present petition

were earlier heard from the applicants/objector side.

Today, petitioner files written submission opposing the objection on
maintainability of the present petition. It is also informed that a copy thereof has
been sent to the respondent counsel. Written submission is taken on record and

further the parties are at liberty to exchange with each other the written submission

filed by them. The case is reserved for order.

—

Dated:17.11.2017 H.P. Chaturvedi, —
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